
Go\•crnmcnt of'Janunu and Ka'Shmir, 
HOME DEPAJ\TMl!:NT, 

Cw)l tittn;lnons. Janunul&rina.gar. 

Notific~ion, 

Srinagar, the S.s14., October,2oW. 

SRO b ltq .-Whereas, immovublt! property compri'3ing of land mensurmg 23 
Kana\s and 0 1 Marla under Khasra No's. 1 .'~79, 1880, l.'lS 1, 13H2, J.'lM, 1385, 1386, 138i 
and 1388 si tuated at village Sawjian (Khat), Tch~il Mantli, Df~trict Pooncll is required by 
the the Union Government in connection with the puriXlse of the Union, and 

Whereas, a requisition in this behalf has been rcceivt"<.. by the State Government 
from the Ministry of Defence, Go,·ernment oflndia: 

Now, therefore the Government in exercise of the powers conferred by section !Z 1 of 
the Jamm\1 and Kashmir Requisitioning and At:q\lhition of lmmo-.:nble Property Act , \968, 
hcn~by notifies that the aforesaid immovable property be rCt}uisitioned . 

By Order of the Go\'ernment of Jammu and Kashmir. 

l lome/Land-Acq/74/20 19. 

Copy to the:-
1. Principal Secretary to Hon'ble Go,·crnor. 
2 . Divisional Commissioner, Jamm\1 

Sd/ -
(Shaleen Kabra) lAS, 

Princ1pal Secretary to the Government 
Datt:'U: - ~5. 10.~019 

s. Secretary to Government, Revenue Department. 
+. Secretary to Government, Department of Law, Justice aml Parliamentary Atfuirs 

{(w.7.u). 
5. Director~ Archaeology, Archives and Museums, J&K. 
6. Deputy Commissioner, Poonch. 
7. Special Secretary to Chief Secretary J&K 
s. Pvt. Secretary to the Principal Secretary to Go\'ernmcnt (l lome) Department. 
9. ln..Chargc Website, Home Department 
10. Stock file. 

Copy also to the:- . , 
(I) Principn.l Director Defence F.statcs, Northcm Command, Satwan, J&K, Jammu. 
(H) Def<noe Estat< Offi<er, J•mmu c ;rcl<. J..,mu C•ntt-1 sooos ~ 

c= ~, 7t•/ O•I&J 

{Rash id Raina) KAS, 
Uudcr Secretary to the Government 
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